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that there will still be a balance of
about Rs., 2 crores for which orders
have yet to be placed by the indus-
ry.] - 3

SETTING Up OF STEEL PLANTS IN THE
PRIVATE SECTOR

756, Surr SITARAM  JAIPURIA:
Will the Minister of STEEL AND MINES
be pleased to state:

(a) whether Government propose
to issue new licences for the setting
up of steel plants in the private sec-
tor;

(b) if so, who are the parties;

(c) what are the capacities propos-
ed to be licenced; and

(d) whether it has come to the
notice of Government that some par-
ties have signed collaboration agree-
ments even before getting the licen-
ces?

Tae MINISTER ofr STEEL AND
MINES (SmErt SanJva Reppy): (a)
No, Sir.

(b) and (c) Do not garise.

(d) The Government have no such
information. Collaboration  agree-
ments could not have been finalised
since this can be done only after
Government's approval is accorded.

SETTING UP OF A NEW BODY TO LOOK
AFTER NEW STEEL, PLANTS

757. SErt  SITARAM JAIPURIA:
Will the Minister of STEEL AND MINES
be pleased to state:

(a) whether it is g fact that 5 new
body is being set up to look after fthe
new steel plants; and

(b) if so, when it will be set up?

TaE MINISTER or STEEL anp
MINES (Serr N, Sansva Reppy): (a)
and (b) No, Sir. However a Govern-
ment of India Undertaking of the
name of Hindustan Steelworks Cons-
ttuction Ltd., has been registered on

[ RAJYA SABHA]

to Questions 394z
the 23rd June, 1964, to  undertake
steelworks construction. The Com-

pany is expected to start functioning
shortly.

CEMENT FACTORIEg OF DaLMIa GRoOUP
oF COMPANIEs IN PAKISTAN

758. Sert P. ABRAHAM: Will the
Minister of INDUSTRY aND SupPLY be
pleased 1o state:

(a) whether Pakistan Government
have decided to purchase cement
factories of Dalmia Group in Pakis-
tan; and

(b) if so, at what price?

Tue DEPUTY MINISTER 1IN THE
MINISTRY or INDUSTRY AND
SUPPLY (SHR! BIBHUDHENDRA MISRA):
(a) and (b) A private party in Pak-
istan has made proposals for the pur-
chase of the two Cement factories
owned by Messrs. Dalmia Cement
Litd. in Pakistan. No sale agreement
has yet been signed.

PRODUCTION OF STEEL

759. Sarr K. C. BAGHEL: Will the
Minister ,of STEEL AND Mings be
pleased {o state:

(a) what are thg reasons for post-
poning the scheduled Jates for com-
missioning of new units for the pro-
duction of 2'5 million tons of steel
per year;

(b) whether it is g fact that Coke
Oven was commissioned in the month
of May 1964 and that some control
units are expected to arrive at Bhilal
from the Union of Soviet Socialist
Republics;

(c) what is the reason for delay in
the commissioning of the blast fur-
nance; and

(d) whether there is any proposal
to appoint some committee to look
into the matter?

Tur MINISTER or STEEL Awxp
MINES (Surr N. Sanjva Reppy): (a)
to (d) The expansion of the Bhilai
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Steel Plant to 2'5 million tonnes of
ingot steel is likely to be completed
by March, 1966, instead of Deceraber
1965, as envisaged earlier. (oke
Oven Battery No. IV and Blast Fur-
nace No. IV were due to be commis-
sioned in May, 1964. Coke Oven
Battery No. IV has since been com-
missioned on 29th September, 1964
and Blast Furmace No, IV is likely to
be commissioned by the middle of
November, 1964. The delay has heen
due to non-receipt of equipment and
structurals at site in time and steps
have been taken to expedite supplies.
It may be mentioneq that such de-
lays are not unusual in large scale
construction work. Progress of ex-
pansion work is constantly reviewed
by the Management and as such, the
question of appointing 3 Committee
to look into the matter does n-
arise.
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F[INDENTIVES TO EMPLOYEES ENGAGED IN
LITERARY PURSUITS

760. SHrt V. M. CHORDIA: Will
the Minister of RATLwWAYS be pleased
to state:

(a) whether it is a fact that ro in-
centive is given to those employees
of the railways who are regularly
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engaged in literary pursuits especial-
ly in Hindj literature whereas those
employees, who are sportsmen, are
given incentives in the form of ad-
vance increments or promotions; and

(b) if so, what are the
therefor?]

reasons
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+[TeEE MINISTER or STATE N THE
MINISTRY oF RAILWAYS (SHRI
RaMm  SUBHAG  SINGH): (a) and
(b) No policy directive for granting
such incentives has been issued, in
either case, although cash awards are
given for those who show high pro-
fiency in Hindj
advance increments in the case of
certain outstanding sportsmen have
been granted by individual Railway
Administration junder their own
powers.]
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+{ 1 Englist translation.
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